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(ORAL DUDGEFlEfJT DT THE BENCH
DELIVERED 0Y HOK '̂BLE VICE CHAIRRAN HRiP.K.KARTHA)

Uo have heard tht- ieerned counaol- for both ciixtiesi

Th« prayer contdned in thia application is that tHt,
I 1 I t I

applicant or h«r dsiight-sir be. givsn aopointtnent in-

thf office of the respondents on caiapassionste goiinds

since ths husband of ths appiieantjjiate Shri ishuari

Dutt^ died in harness on Si3i85i, She has also praysd
thst^ho should be allayed to continua in the

Government quartar allotted to her late husband^

Shri K^C, Wittalp learned cnunaoX for th© rsspondents

has producesd bafora us copy of the office njntnorandufn

dated *:0i7i91 from which it appears that the respondents

have tsken^dooision to appoint the applicant &3 Paon
on compasaicnate grounds agsinst the vacancy available

in the office of the Supe^ntondent EnginaarCCoordination)
(Civil) GPUO, Neu Dalhi aW\ihar casa for appointment has

also been directed to the Press accordingly# In the light

of the above, the main grievance of the applicant has

V ^ ready been redressed by the respondents#

After hearing the learned counsel for both parties,

ue dispose of the application at the admission sta^e

itsolf with the follouing orders and directions;

1, The respondents shall appoint the applicant on

compassionate grounds as a Peon p'irsuant to the

Flemorandura dated 10.7,91 as expedioualy

OS possible.

2. The applicant shaiybe charged only n^-rmal licence
fee in respect of the Governmant accommodation No,

334, A-Blockj ninto '^oed, Nay Delhi and not licence

fee at any enhanced rate, from tha data of the
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death of th« husband of tha applicant till the said

accommodation is seguliarised in the norsQ of the applicant

or » jsuiteble' alternative accoaiinodation in' accardenc®

uith her (gntitlemant^ ^
I— '

% Applicsnt to pay the licence fee as directed above

every month and she should also pay the arrears to the

respondents in easy inatalments.
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